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(iii) While providing telephone connections/service, the Access Service Provider shall 
obtain an undertaking from the Telemarketer to the effect that he agrees not to 
make Unsolicited Commercial Communication (UCC) to any subscriber whose 
telephone number appears on National Do Not Call Register. 

(iv) In case the telemarketer fails to give the undertaking relating to UCC, his telephone 

connection shall be disconnected or provision of telecom service be discontinued 

by the Access Service Provider. 

Extension of MTNL jurisdiction to Chennai 

3260. SHRI B.S. GNANADESIKAN: Will the Minister of COMMUNICATIONS AND 

* INFORMATION TECHNOLOGY be pleased to state: 

 whether Government has received any representation from the State Government of 

Tamil Nadu for extending the jurisdiction of MTNL to Chennai; 

 if so, the time frame for extension of MTNL to Chennai; and 

 if not, the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF COMMUNICATIONS AND 

INFORMATION TECHNOLOGY (SHRI JYOTIRADITYA MADHAVRAO SCINDIA): 

(a) No, Sir. 

(b) and (c) Do not arise in view of (a) above. 

Water supply schemes in NE States 

3261. SHRI MATILAL SARKAR: Will the Minister of DEVELOPMENT OF NORTH 

EASTERN REGION be pleased to state: 

 the number of water supply scheme as projects under NEC and NLCPR in different 

* North Eastern States during the years 2006-07 and 2007-08; 

 the names of the schemes and the amount sanctioned against each; 

     (c) the status of works of construction of these projects; and 

(d) if the progress of works is not satisfactory in respect to same projects, the reasons 

therefor? 

THE.MINISTER OF DEVELOPMENT OF NORTH EASTERN REGION 

(SHRI MANI SHANKAR AIYER): (a) and (b) The names of Water Supply Schemes 

(WSS) sanctioned under NEC and NLCPR in different North Eastern States during the 

years 2006-07 and 2007-08 and the amount sanctioned against each are given in the 

Statement (See below). 

(c) and (d) the progress of schemes sanctioned by NEC is satisfactory. The Ranipur WSS, 
Sikkim is 25% complete and the Water Supply to ICDS Centres, Sikkim is 95% complete. 
The schemes sanctioned under NLCPR are all ongoing. In some cases there is delay in 
submission of utilization certificates by the State Governments. 

 


